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20.07.2018  

 

Heard the learned counsel appearing for the Appellant.  He 

prays for time for removing the defect No.2 as pointed out by the 

Office. 

Put up again on 23.07.2018 before the Registrar Court. 

 

 
(Abni Ranjan Kumar Sinha) 

Registrar 

 
 Dictated and corrected by me. 

 

(Abni Ranjan Kumar Sinha) 
Registrar 

 


